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Renovation of Sewerage Treatment Plant

Krishan Lal Middha, M.L.A.: Will the Chief Minister be pleased

to state-

(a) the time by which the renovation work of 15 MLD sewerage

(c)

(@)

(b)

treatment plant (STP) situated at Hansi road in Jind was likely to
be completed togetherwith the action taken by the Government
against the Agency for not completing the abovesaid work on
time;

the time by which the disposal points for the sewerage system in
Joginder Nagar-Loco Colony-Amethi-Rohtak road were likely to
be constructed; and

whether it is a fact that the company has left the abovesaid work

incompleted; if so, the action taken by the Government against

the Agency ?

SHRI MANOHAR LAL,
HON’BLE CHIEF MINISTER, HARYANA

A work amounting Rs. 840.00 lakh for renovation / upgradation
of 15 MLD STP at Hansi Road, Jind was allotted to M/S Shiv
Construction Company Jind on 11.05.2018 with a time limit of
15 months. Accordingly, the said work was scheduled to be
completed by 15.08.2019. However, agency has not completed
the said work within stipulated time as per agreement for which
action under clause-2 of the contract agreement has already
been taken against the agency with imposition of penalty of Rs.
84.00 lakh.

A work amounting Rs. 926.84 lakh for disposal of Joginder
Nagar, Loco Colony-Amethi-Rohtak road was allotted to the
Dikadla Cooperative Society Ltd. on 16.11.2017 with a time limit
of 18 months which is to be reckoned w.e.f. 24.11.2017.



Accordingly, the said work was scheduled to be completed by
23.05.2019, thereafter extended upto 31.12.2020.

Agency has not completed the said work in stipulated time for
which action under clause-2 of the agreement has already been
taken against the agency with imposition of penalty of Rs.92.68
lakh. The agency has now given latest consent on 18.02.2022
for completion of the said work and the same is likely to be
completed by 31.08.2022.
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